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Aid Agreement w ith ja p tn

*283. SHRI R. KADANAPALLI: Will 
the Minister of FINANCE be pleased to 
sta te :

(a) whether any agreement was rigncd

between India and Japan for the Yen Credit 
to India for the purchase of non-project com­
modities and chemicals; and

(b) if SO) the main features thereof?

THE MINISTER OF FINANCE (SHRI 
YESHW \N  TRAO CHAVAN): (a) Yes, Sir.

(b) A Loan Agreement for Rs. 19 04 crores 
($2)39 million) was, signed with the Export 
Impoit Bank of Japan and certain other 
Japanrie banks on the 20th April, 1971 for 
financing imports from Japan of commodities, 
raw materials, intermediates, components, 
spare parts, steel rolls, etc , as also machinery 
for th- National Srntll Industries Corporation.

The loin is repayable in 20 years, including 
a grace period of 7 years and carries interest 
at 3 % per annum.

Celling on Urban Income

*284. SHRI SHYAMNANDAN MISH- 
RA: Will thr Minister of FINANCE be pleased 
to state :

(a) whether Government propose to impose 
ceiling on urban income in line with the 
legislation regarding ceilings on agricultural 
lands ; and

(b) what is the level of highest urban in com e 
and what is the percentage of population tn 
that category ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): (a) While 
no formal ceiling is proposed, the combined 
incidence of changes introduced in the rates 
of personal income tax and wealth tax in the 
1970-71 budget, together with the proposals 
for further modification of these rate* in the 
budget for 1971-72, puts a virtual ceiling on 
urban incomes,

(b) Precise information is not available, but 
according to the latest available data on incom<* 
tax statistics, which relates to 1966*67, there 
were only 207 individual assessed in the 
annual income bracket of Rs. 5 lakhs and 
above in the financial year 1966*67 and their 
annual average pre-tax income worked out to 
Rs. 9.9 lakhs.




